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reserves and deferred tax assets) for the purposes of determining banks' regulatory
capital. These amendments will also help shore up the capital level of PSBs.

The measures initiated by the Government are intended to improve the operational
efficiency and governance in the PSBs. These measures should also improve the
market valuations of the PSBs which in turn, help them in accessing capital from
market at competitive terms.

Banking facilities in Shimla district

12024, SHRIMATI BIMLA KASHYAP SOOD: Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that both the ATMs of Rohru branch of State Bank of
India in Shimla district often remain out of order or out of money, details of those
responsible for it;

(b) though a branch of Punjab National Bank was opened in 2015 in Chirgaon
of same district, there are many shortcomings including shortage of employees, and
whether all the facilities will be provided there, which are available in the branches
of other banks; and

(c) whether the PNBs branch has been connected with ATM, if not, by when
it would be connected?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) State Bank of India (SBI) has informed that their Rohru branch is
having two ATMs linked to it and instances of cash out have never been observed
in both these ATMs.

(b) and (c) Punjab National Bank (PNB) has informed that adequate staff is
provided at the Chirgaon branch and all the facilities being provided by peer banks
in the area are also being provided by their Chirgaon branch. It has further informed
that the branch is having one ATM which has started functioning from 04.03.2016.

Comprehensive mechanism for cancer control

2025. SHRI K. C. TYAGI:
SHRI RAMDAS ATHAWALE:
SHRI P. BHATTACHARYA:
SHRIMATI RAJANI PATIL:
SHRI DARSHAN SINGH YADAYV:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

T Original notice of the question was received in Hindi.
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(a) whether it is a fact that Government is considering to bring in a comprehensive
cancer control mechanism on the scale of the existing measures to combat HIV and
tuberculosis, if so, the details thercof; and

(b) whether Government has any plan to expand cancer prevention, diagnosis,
treatment and palliation across the country, if so, the details thercof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) The Central Government is implementing the
National Programme for Prevention and Control of Cancer, Diabetes, Cardiovascular
Diseases and Stroke (NPCDCS) under National Health Mission (NHM) for interventions
upto the district level. The Programme components include awareness generation
for cancer prevention, screening, early detection and referral to an appropriate level
institution for treatment. For cancer, the focus is on three sites, namely breast,
cervical and oral cancer. The Government of India has also approved a “Tertiary
Care for Cancer” Scheme in the year 2013-14. Under the said Scheme, Government
of India is assisting to establish/set up State Cancer Institutes (SCI) and Tertiary
Care Cancer Centres (TCCC) in different parts of the country. The maximum
assistance inclusive of State share for SCI is upto ¥ 120 crore and for TCCC is upto
T 45 crore subject to eligibility as per scheme guidelines and availability of funds.

The treatment for cancer in government hospitals is either free or subsidized. In
addition to cancer diagnosis and treatment by the State Governments Health Institutes,
the Central Government Institutions such as All India Institute of Medical Sciences,
Safdurjung Hospital, Dr. Ram Manohar Lohia Hospital, PGIMER Chandigarh, JIPMER
Puducherry, Chittaranjan National Cancer Institute, Kolkata, etc. provide facilities for
diagnosis and treatment of cancer.

Oncology in its various aspects has focus in case of new AIIMS and many
upgraded institutions under Pradhan Mantri Swasthya Suraksha Yojna (PMSSY).
Setting up of National Cancer Institute at Jhajjar (Haryana) and Second campus of
Chittranjan National Cancer Institute, Kolkata has also been approved.

The list of medicines specified in the National List of Essential Medicines
(NLEM) which are included in the First Schedule of Drug Pricing Control Order
(DPCO), 2013 also contain drugs used for the treatment of Cancer. NLEM (drug
formulations) medicines for which ceiling prices have been notified under DPCO,
2013, includes 47 anti-cancer medicines.

Presently one Affordable Medicines and Reliable Implants for Treatment (AMRIT)
outlet has been opened at All India Institute of Medical Sciences, New Delhi.
Approval has also been accorded for opening of such outlets at 6 new AIIMS and
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major Central Government Hospitals. Further, M/s HLL Lifecare Ltd. which is a
100% Government of India owned PSU under this Ministry, has been directed to
contact all States which may like to open AMRIT outlets in major State Government
hospitals/institutions. As per the approval accorded for setting up AMRIT, the prices
of the products are to be reasonable and significantly lower than the market price.
AMRIT pharmacy has been opened with an objective to make available Cancer and
Cardiovascular drugs and implants at reasonable prices to the patients.

Financial Assistance to Below Poverty Line (BPL) patients is available under the
Rashtriya Arogya Nidhi (RAN). Besides this, the Health Minister’s Cancer Patient
Fund (HMCPF) within the Rashtriva Arogya Nidhi has been set up in 2009 wherein
27 erstwhile Regional Cancer Centres (RCCs) are provided with revolving funds
to provide immediate financial assistance upto ¥ 2.00 lakh to BPL cancer patients.

Assistance for Palliative care can now be a part of the National Health Mission.
The States can incorporate their proposals related with initiation/enhancement of
palliative care services in their respective State Project Implementation Plans.

Moreover, certain amendments were effected in the Narcotic Drugs and
Psychotropic Substances (NDPS) Act, 1985 in 2014, which arc aimed at removing
the regulatory barriers for adequate access to morphine and other opioids for medical
needs such as pain relief and palliative care.

Rise in lung cancer cases among non-smokers

2026. SHRI PAUL MANOJ PANDIAN: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether it is a fact that there is a significant rise in lung cancer among
non-smokers in recent years, if so, the details thercof, and

(b) whether it is also a fact that there is an increase of 2-3 per cent rise in
cancer cases every year, if so, the details thercof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) As informed by Indian Council of Medical Rescarch,
National Centre for Discase Informatics and Research-National Cancer Registry
Programme does not collect data specific to lung cancer among non-smokers/smokers.
However, the number of people suffering from lung cancer has been increasing and
the details are given in the table below:

Year 2012 2013 2014
Estimated lung cancer prevalence 76783 79833 83035




